Form.1

List of cases filed in e-filing during the month of May, 2024

st o Petitioner Name Vs Advocate Advocate Date of Date of
SL.No Court District Cass No. Respondent Name | A9V°at |y hile Number | E-mail Id Registration | e-filing
(1) (2) (3) (4) (5) (6) (8) (9) (10)
Special Court for Trial and Disposal of . _ B
L Commercial Disputes, Vijayawada. KRtz - - . -
Special Judge for Trial and Disposal of ) _ _ B
2 Commercial Disputes, Visakhapatnam Misdihapetnen - - -
Form.2
List of cases in which e-payment of Court Fee was made during the month of May, 2024
I Petitioner Name Vs i : Date of
; Di ;
Sl.No Court istrict Case No Respondent Name Advocate Date of Registration e-payment of Court Fees
(1 (2) (3) 4) (5) (6) (7) (8)
Special Court for Trial and Disposal of Commercial . _ _
L Disputes, Vijayawada. nshaa - - -
Special Judge for Trial and Disposal of Commercial ’ _ B
£ Disputes, Visakhapatnam Visakhapatnam = - -
Form.3
List of cases in which Electronic Service of Process has taken place during the month of May, 2024
¢ Petitioner Name Vs Date of Date of Electronic Service
SI.No Court Dimtrict Case. No. Respondent Name Advocate Registration of Process
(1) (2) (3) (4) (5) (6) (7) (8)
1. Special Court for Trial and Disposal of Commercial Krishna _ _ _ _ 3
Disputes, Vijayawada
Special Judge for Trial and Disposal of Commercial | |, _ _ _ _ _
- Disputes, Visakhapatnam NAERKREpBET
Form.4
List of total number of cases randomly allocated during the month of May, 2024
Sl.No Court District Court Name | Court No. | Case Type Case Count ( No. of Cases randomly allocated)
(1) (2) (3) 4) (5) (6) ()
1. Special Court for Trial and Disposal of Commercial Disputes, Vijayawada Krishna -- - - -
2, Special Judge for Trial and Disposal of Commercial Disputes, Visakhapatnam Visakhapatnam Not Applicable




Form.5
List of cases in which Hearing in Case Management was held during the month of May, 2024
- Petitioner Name Vs Respondent Date of Date of case Management
SI.No Court District Case No Name Advocate Registration Hearing
(1) (2) 3 (4) (5) (6) (7) (8)
Special Court for Trial and
1 Disposal of Commercial Krishna - = . - 8
Disputes, Vijayawada
Special Judge for Trial and
2 Disposal of Commercial Visakhapatnam - - - - -
Disputes
Form.6
Contested Commercial Cases disposed during the month of May, 2024
Whether
Urgent
< No of days
2 Relief was
Petitioner for
S| Naine Date of gl Date of | Days for E?S“Li?f Dateof | execution Act
: Court District Case No Vs Advocate ana oF e e ays P execution of decree 5
No Registration Institution Decision Disposal | (Contested Section
Respondent S | of decree from date
Name Medlatron / Settled) of
did not take decision
place
(Yes/No)
(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11) (12) (13) (14) |
Special
Court for
Trial and
1 Disposal of Krishna - - - - - - - = - =
Commercial
Disputes,
Vijayawada
Sri M. Siva
: Subba Rao,
Special FIr Zi;ngﬁ Advocate for |
Judge for Ltd Plaintiff U/Or. VI
Trial and : cos . Vs, 3391 ) R.1
2 Disposal  of Visakhapatnam 7/2019 M/sVSSHil i Sri N. Ramesh 30.07.2019 No 10.05.2024 days contested Sec.26 of
Commercial Ele ctriﬁca?io n | Kumar, Advocate CPC
Disputes o — for D1 to D4 Sri
Ch. Rauvi,
Advocate for D5



Form.7
Summary of Commercial Cases during the month of May, 2024

Total number of cases

fin . st Total number of cases Total number of cases Total number of cases pending
~lible Court Ristrict pending onn:gi:h dey.of the instituted during the month | disposed during the month at the end of the month
(1) (2) (3) (4) (5) (6) (7)

1 Special Court for Trial and Disposal of

; 76
Commercial Disputes, Vijayawada Krishna 74 2 g

5 Special Judge for Trial and Disposal of 138 ) 3 135
L i Commercial Disputes, Visakhapatnam Visakhapatnam




